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heen  jmplemented as the matter- is
under discussion with fhe Government
of India for their goncurrence.

(¢) Yes, Sir.

(d) The allegations made in the news
item @bout letting off the dealers in
pulses is not toreect betause the matter
is stil] under consderation.

Use of Paper given te Off-set Press in
Eerala for Counterfelting

113. SBHRI A. K. GOPALAN: Wil
the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state; '

(8) whether Government ‘are aware
that paper givenn by Swedish Interna-
tional PDevelapment Authority to the
Off-get Press given by the Central
Goverpment to the Family Planning
Department in Kerala, has been utilis-
ed for counterfeiting; '

(b) it so, the action taken by Gov-
ernment;

(c) why the posters are being print-
ed in private Presses for Family Plan-
ning even though the above mentioned
press is functioning; and

(c) has any punishment been given
to the Officer-in-Charge to the Press?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTHE AND FAMI-
LY PLANNING (SHRIi KONDAJJI
BASAPPA): (a) No However, it is
learnt from the Goveinment of Kerala
that Police have registered a case and
arrested . one Shri Raveendran, Fore-
man, for alleged misappropriation of
‘Government paper.

(b) Bhri Raveendran -has already
been placed under suspension by the
State Government and the case I8
under investigation by the Police.

(c) Since the commissioning of the
off-set machine in September, 1973, no
poster is being printed in private
presses.

(d) No.
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114¢. SHRI RK, SINHA: Will the-
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-~
ed to refer to the reply given to Un-
starred Question No. 3101 on the 13th
August, 1973 regarding the Fourth-
Centenary  Celebration of Ram
Charit Manas and state;

(a) ‘whether a person from Faiza--
bad region has been associated with:
the National Committee for the cele--
berstion of fourth centenary of Ram.
Charit Manas and, if so, his particu-
lars;

(b) the amount allocateq for the-
celebration in this regard in Faiza-
bad; and

(¢) the definite proposals for the-
congervation of ancient temples at
Ayodhia?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND-
SOCJAL WELFARE AND IN THE'
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). A pro-
posal to associate a reputed person.
from Faizabad region is understood to
be under the consideration of the Ram
Charit Manas Chstuhshatt Rashtriya
Samiti. The Samiti has also approved
an amount of Rs. 12,600 in connection
with the celebration programmes at
Ayodhia,

(c) Action bas been initiated by the-
Archaeological Survey of India for
conducting an inspection of the tem-
ples at Ayodhia in order to decide
which of these could be considered’
as of Nationa]l importance for conser-
vation. Proposals in this regard could”
be finalised on receipt of the inspec~
tion report.
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Univerdity at Faimabad snd othef ’
Places th O.P.

115, SHRI R. K. SINHA: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to refer to the reply given to Star-
red Question No. 2 on the 23rd July,
1673 re: U.G.C. plans for starting new
‘Universities and state:

(a) whether the University Grants
Ccmmission has taken a final deci-
sion regarding the proposal of a Uni-
versity in Faizabad (Uttar Pradesh)
and if so, the particulars thereof and
the type of the proposed University
and when such g University is likely
10 be established in Faizabad; and

(b) whether there are certain other
prcposals under consideration of the
U.G.C. for establishing other Univer-
sities in Uttar Pradesh and if so, the
particulars thereof?

THE MINISTER OF EDUCATION,
‘SCCIAL WELFARE AND CULTURE
(FROF. S. NURUL HASAN): (a) No,
Sir. The proposal is under examina-
ticn of the University Grants Com-
misson.

(b) The Uttar Pradesh Administra-
ticn had also proposed the establish-
ment of a University each in Kumaon
and Garhwal Divisions. These are
under examination of the Commis-
gicn.

Help to Mysore in geiting rice from
Andhra Pradesh

116. SHRI C. K. JAFFER SHA-
RIEF: Will the Minister of AGRICUL-
TURE be pleased to state:

:2) Whether the Central Govern-
ment has helped the State of Mysore
jn getting rice from Andhra Pradesh
to tide over the immediate difficul-
‘ties; and ‘

(t) if so, the quantities supplied
and the demand of Mysore from the
Centre in this regard?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASHAHEB P, SHINDE):
(a) and (b). The Government of
Mysore approached the Government
of Andhra Pradesh direct for the sup-
ply of 5,000 tonnes rice on State to
State basis and requested the Cen-
tral Government to permit this bila-
teral transaction. On enquiry, the
Government of Andhre Pradesh inti-
mated that they were agreeable to
supply only 8,000 tonnes rice on con-
dition' that additional allotment of
3,000 tonnes wheat was made to them
from the Central pool. The additio-
nal allotment of wheat was accord-
ingly made to Andhra Pradesh to en-
able supply of 3,000 tonnes rice to
Mysore. This deal, however, is re-
ported to have not materialised on ac-
court of high price quoted for the rice -
and as such the allotment of addi-
tional 3,000 tonnes of wheat made to
the Government of Andhra Pradesh
was diverted to the Government of
Mysore.
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